101 Written Answers

[4 MAR. 1987].

to Questions 102
! 2 SRS NI
15. Orissa . 1
16. Punjab . . . . . . 40
17. Rajagthan e e . 50
18, sikkim . . . . . . . 1
19. Tamil Nadu . oo e . 100
20. Tripura e e . . 2
21. Uttar Pradesh . . . .. %00
22, West Bengal . . . . . . . 5 .
2. A&NIslands . . . . . 2
24. Arupachal Pradesh . . . . - 6
25. Chandigarh . . . o« . . . . . Nit |
26. D. & N. Haveli , . . 1
27 Dehi .. . . . E el T
28, Goa,Daman &Din . " . , . .. I
29. Lakshdweep . . . . . . . Nl
30, Mizoram . . . . . .. . 4.
31. Pondicherry . . . . . . . . . . Nil
Total 1,554

. Conversion of Airporis jnto Inter.
national Airportg

878. SHRI R, SAMBASIVA RAO:
Will the Minister of CIVIL AVIA-
TION be pleased to state;

(a) whethey Government propose
to convert to some of the airports in
. the country into international  air-
ports; and

(b) if so. what are the details in
thig regard?

THE MINISTER OF STATE OF
THE MINISTRY OF CIVII, AVIA.
TION (SHR! JAGDISH TYTLER):
(a) and (b) No, Sir, There is no such
proposal,

Deepening of Paradip port

879. SHRI BASUDEB MOHAPAL-
TRA: Will the Minister of TRANS-
PORT be pleased to state:

(a) whether it ig a fact that M/s.
Hyundai Corporation of South Korea
have given proposal for deepining of
Paradeep Port in order to receive irom
ore carriers upto 2 lakh DWT; and

(b) it so, what is Government's
reaction thereon?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACHK
TRANSPORT (SHRI RAJESH PIL~
OT): (a) In October 1984, M/s. Hy-
undai Corporation of South Korea had
made an offer to Mineralg and Metals
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Trading Corporation of India for deep-
ening of Paradip Port to receive iron
ore carriers upto 2 lakh DWT. How-
ever, after discussions, the proposal
waws revised in June, 1985 which en-
visages Port facilities for ore vessels
of size upto 1,70,000 DWT,

(b) A working group constituted by
Government to examine various issues
involved in the proposal hag given
its report. Government has not yet
taken a decislon on the proposal.

Commission to look into Police
© Atrocitley op women

880. SHRI MUKHTIAR SINGH
MALIK: Wil] the Minister of HU-
MAN RESOURCE DEVELOPMENT
be pleased to state:

(a) whether the Génera] Session of
the AIWC which met at Gwallor re-
cently in connectlon with the Police
atrocities committed on women  has
demanded that the Ceniral and State
- QGovernment’s to punish the  guilty
and to provide special compensation
to the victims and if so, what is the
reaction of Government in regard the-
reto;

‘(b) whether there is any proposal
under Government's consideration to
appoint/constitute a permanent Parl-
iamentary Commission on women in
the country; and

(c) by when such 5 Commission is
likely to be appointed?

THE MINISTER OF STATE IN
THE DEPARTMENTS OF YOUTH
AFFAIRS ASD SPORTS AND WO-
MEN AND CHILD DEVELOPMENT
IN THE MINISTRY OF HUMAN RE.
SOURCE DEVELOPMENT (SHRI.
MATI MARGARET ALVA): (a) Yes,
Sir. The Department of Women and
Chilqd Development is examining the
resolutions,

(b) No, Sir.

(¢) The question does not arise.

[RAJYA SABHA]

{

to Questions 104

feet § sfondt ot « gfowt
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STD Fweility in Thodupuzha

882. SHRI V. GOPALSAMY,
SHRI K. GOPALAN:

Wil] the Minister of COMMUNICA-
TIONS be pleased to state: -~
(2) whether any Member of Par.
liament has written to him to provide
public STD facility at Thodupuzha

(Xerala) ;



